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SHRI RAWVI SHANKAR PRASAD : Madam, | am not vyislding
«{nterruptions)...

SHRI KAPIL SIBAL : Why are you worried? | will say something in
your favour ...{fnterruplions)...

THE DEPUTY CHAIRMAN : i think, there are far too many lawyers
in this House, We should have more politicians in this House
.griterruptions)....

SHR! RAVI SHANKAR PRASAD : | was saying that there were
certain norms of diplomatic discourse and conduct. And, if Mr. Musharraf
..jnterruptions). ..

THE DEFPUTY CHAIRMAN : Please conclude,

SHRI RAVI SHANKAR PRASAD :.met the Prass to violate it, we
should not be asked to follow it.

Madam, lastly, | would only say, the discussions must go on, 1t is
a bold step. But, at least, in the future, as far as the media part is
concerned, Pakistan should be told to decide as lo what shall be the
parameters ol media interaction. 'You did not do that in Shimla, you did
not do that in Lahore also -- though tefevisicn was there. You flouted that
in Agra, hence decide it befare hand." | am deeply gratefut for giving me
the tima, Thank you, Madam,

THE DEPUTY CHAIRMAN: Now, we have the statement by the
hon. Home Minister regarding the recent incidents of kilings in Jammu &
Kashmir,

STATEMENT AND DISCUSSION ON RECENT INCIDENTS OF KILLINGS
IN JAMMU AND KASHMIR

THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVAN!): Madam,
Deputy Chairman, the Members are well aware that terrorist groups in
Jammu & Kashmir have continuously showed total disregard for the yearning
for peace and normalcy on the parl of the people of Jammu & Kashmir, and
did not respond positively to the Government's unilateral Ramazan peace
initiative.

Following the withdrawal of Non Initiation of Combat operations, the
security forces have stepped up operations against the terrorists, Significant
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success has been achieved in these opsrations, with the number of
terrorists killed in June being 217, and in July being 233,

In an effort to divert this pressure, terrorists have been resorting to
high visibility acts of violence in Jammu & Kashmir, During this period,
terrorists have carried out such attacks on innocent civilians in J&K attack at
Sheshnag Amarnath Yatri Camp on 21 July, 2001, two separate incidents
of Killing in Doda-Kishtwar area on 21* and 22™ July, 2001, a third incident
in the same general area of Doda-Kishtwar on 4" August; and indiscriminate
firing on innocent people at Jammu Railway Station on the 7" of August,
200%.

The objectives of the militants in carrying out such attacks appear
to include :

- To stretch the Security Forces by forcing them to provide

- protection in more and more areas thereby hoping to blunt -
present thrust and momentum of counter-terrorism operation in
J ang K.

- To create a communal divide with possible repercussions not
only in J and K but also in the rest of the country,

- To strike terror among the common citizenry.

- To force minorities to flee to safer places thereby giving the
tarrorists space for their aclivities to be carried out fresly.

- To attract media attention both nationally and internationally.

The Government is determined to thwart the nefarious designs of
the terrorists and their mentors across the border, and not to let the counter
insurgency grid be thinned out, Nor would we reduce the anti-infiltration
posture of cur security forces. We remain committed to take all possible
steps for the protection of remote, scattered and minority populations in the
State of J and K.

My colleagus, Shri [.D. Swamy along with the Special Secretary
J&K Affairs in my Ministry visited Srinagar and Sheshnag on 2™ July, 2001
to assess the security situation in the State and held detailed discussions
with Hon'ble Governor, J and K and Security Forces and the State
Government functionaries. Shri Swamy again visited Jammu on the 23
July, 2001 along with Shri Chamanlal Gupta, MOS (Civil Aviation) and a
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sanior official of MHA, and reviewed securily arrangements in the Jammu
region. Shri |.D. Swamy further visited village Atoli and Gopalgarh on the 6"
of August, 2001 alongwith Special Secretary (JKA) and, thereafter, held a
mesating with members of the operation groups of the United Headquarters
at Jammu.

Yesterday, a meeting was convened in New Delhi by me to have a
comprehensive review of the security situation in Jammu and. Kashmir
including in Doda-Kishtwar region. The meeting was attended by the
Defence Minister, the Railway Minister, the Governor of Jammu and
Kashmir, the Chief Minister of Jammu and Kashmir, alongwith senior officers
of the Home and Defence Ministries, State Government, the Army, the
CPMFs and the Intelligence agencies.

The State Government has decided to extend the already declared
Disturbed Areas as per the Armed Forces (Jammu and Kashmir} Special
Powers Act, 1990 to the remaining portions of Jammu province. At present
only 20 kilometres belt along the International Border/LoC in Jammu
province and all districts of Kashmir valley stand dectared as *distrubed"
since 1990,

The Unified Headquarters have been directed to initiate fresh
tactics and modified dynamic deployments to ensure that people in affected
areas, and especially in Doda-Kishtwar, feel reassured and confident.

The number of SPOs authorised for Doda has been increased by
1,000 and, along with increasing the effectiveness of existing Village Defence
Committeas, setting up of Dhoke Defence Committees for the grazers who
go into tha remote forest in higher reachaes will also be experimented with,

Special inteligence driven security force operations based on
surprise and speed would also be considered as per requirements of the
ground situation.

Measures for upgrading security arrangements at Jammu railway
station, including its fencing and better illumination as well as coordinated
security efforts for the station were agreed upon.

It was also decided that measures as per law against the
overground supporters of the terrorists would be stepped up by the J and K
Police.

| wish to assure this august House that the Government shall leave
no stone unturned in bringing back peace to Jammu and Kashmir,
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However, the Government shall need, in this endeavour, understanding and
support of all of you who represent the masses of India. It must be
appreciated that what we are fighting is a proxy war of multiple dimensions
unleashed by an inimical neighbouring country which has had no gqualms in
rationalising the brutal killing of innocent men, women and children as “a
freedom struggle”.

I seek the support angd cooperation of all members of this hon,
House for the Government's determined bid to crush militancy and terrorism
in the State of Jammu and Kashmir,

THE DEPUTY CHAIRMAN: Shri Arjun Singh. We have aflocated
two hours for the discussions. The Congress Party has 28 minutes and two
speakers.

SHRI ARJUN SINGH {Madhya Pradesh): Madam Deputy Chairman,
the hon. Home Minister has given us a very statistical statement and, |
think, he cannot be falted for that, The moot point is; how has all this
happened and why has it started? That is where | would like to pose a few
questions to the hon. Home Minister.

| know -- the world knows; at least everyone in India knows -- that
the ideclogical wellsprings of the Party, to which the Home Minister belongs,
have not much distinction with the "two-nation theory", which some other
party propounded.

SHRI B.P. SINGHAL {Uttar Pradesh} : | beg your pardon.

THE DEPUTY CHAIRMAN: Let him speak. You may beg his
pardon at some other time, but let him speak.

T Ardgeen | AT (TRGE) ¢ AfER ¥E L (maar)...
I« H9 A9 gfty, & st € a8 gen & )

SHRI ARJUN SINGH: Actually what appears tragic today is that
the hon. Home Minister -- and his party -- is caught in a warp of history,
What they tried to justify in their long poiitical history, suddenly, has turned
sour because they are at the receiving end. We do not want to extend any
comfort, for any kind of face-saving device, for what is being done by
Pakistan and its agents.

They must be dealt with in a very strong and very, very effective
manner. But, Madam Deputy Chairman, do you have the credential to do
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that? | do not think you have the credential because you do not have the
commitment that is needed to translate a policy which you are enunciating
into action. Your consistency, your commitrment, has been shown to be
transient, opportunistic and sometime even totally against the interests of
the polity that we have., The twists and turns that we have witnessed in the
last two years in Jammu and Kashmir give the impression, hon. Deputy
Chairman, that this Government is trying to perform the traditional Indian
rope trick and believa that they wil be able tc see terrorisis and anti-
national activities vanishing along at the end of the rope. You brought in
ceasefire. We did not know the rationale for it. Neither did you think it was
necessary for you to explain the rationale to us and the country. And
suddenly, the Hurriyat became a body which you thought was necessary 10
bring peace to Jammu and Kashmir. After some time, even that ceased to
have any meaning. Then, you wanied to extend the ceasefire on your own,
again, without telling the country what was the rationale behind it. Then,
one day, you were stumped. And what came out of it? An invitation to the
dictator of Pakistan to come and visit the country when he did his best 10
defeat and defile us. [t is these inconsistencies, Madam, which have
raesulted in the scene that we are seeing today. You neither have the will,
nor the capacity, nor even the comprehansion of what you have to deal
with. Mere statements of brave intentions are nol going to give any
protection to the hapless people of Jammu and Kashmir. It has reached
such a situation whare even the most pacific elements in their society seem
io have no other way but either to stand up and fight or to leave the
territory of Jammu and Kashmir, In these circumstances, Madam Deputy
Chairman, the hon. Home Minister needs to say something more than what
has been said in this statement. This is only a repetition of what has been
said time and again of a resolve which does not exist, of which you are not

capabis.

Even in the beginning, you say that the terrorists have continuously
showed total disregard for the yearning for peace and normalcy on the part
of the pecple of Jammu and Kashmir, Did you expect them to show that?
Do terrorists show any concern or regard for peace? You star! with such a
naivete in your statement, This brings us to the central point whether you
have comprehended what is happening there, It is a matter of record
which, | think, you can look up and satisfy yourselves. Militancy, in the
manner and in the way in which it has now started happening in Jammu
and Kashmir, did not exist tHl 1900-91. Try to sift the matters of
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propaganda and come lo certain conclusions where you will get the basis
and methodology by which you can combat this,

We remember, Madam Deputy Chairman, you must glso have
heard how this Government tried to play politics when the hon. External
Affairs Minister went on a vist 1o Israel. What did he say there? He said--I
am not quoting the exact words, but this is the sense of what he said--that
unfortunately, in the last many decades, the politics of Jammu and Kashmir
was hostage 10 the vote-bank politics of the Congress. And what is the
present Government’s policy hostage to? Is it to an ephemeral concept, the
dimensions of which you are not yourselves aware of and how 1o implement
which is beyond your imagination? | do not want 1o go into the niceties of
what happened in Agra. Everything has been spoken of comprehensively by
hon. Members from all sides of the House. But, now that you are dealing
wilth a ruthless and a totally, if | may say s0, apdlitical enemy, for whom the
nuances of politics have no meaning, sheer terror is the driving force and
the effect of terror on a civilised society is the expected result, we want to
know, therefore, what your real plan is to deal with this situation. Maersly
having more areas under ‘disturbed areas'--it is a method, but that is not
the only method--will not help, We bave seen that extending ‘disturbed
areas’, sometimes, leads to consequences which have just the opposite
effect. | am sure, as an administrator, you must have come across such a
situation. Therefore, either you give us a detailed, comprehensive and a
multi-faceted plan of action or please do not try to mislead the nation that
you are in a position to do anything. The only honourable way, to me,
appears that at least on moral grounds, the hon. Home Minister must
submit his resignation. The nation will then understand the seriousness of
the situation and we will all, together, try to bring about a plan of action
which could take care of the grim situation in Jammu and Kashmir. Thank
you.

M = DA (IR uRY) . Suwunfy wEEa, s el Rre St K aga
R IR w7 A, I o snevasar d N wifp g% 0w tar Reg ¢ i w
TFH Y gl B yEyged ¥ g Ry ooy s & o9 om) fsa o
ann & 5 iy o e iR ot mae & R T 09w i w® R S T
T & WER & o T Feo1 wfdw £ v [ dgen R, F afwgar & o W U @)
dfd A @ g Ao TE AR o B @ 9x T 3 el dae ol R W
IygrR ¥ HEURD @ IUEAR T & ) ve sy wEafy g oo S
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THE DEPUTY CHAIRMAN: Shri Nilotpal Basu. You have seven
minutes..

SHRI NILOTPAL BASU (West Bengal): Madam, | think you would
be as iiberal to me as you were ¢ some others,

THE DEPUTY CHAIRMAN: | don't mind. We will discuss the
~ight, But we have to take the permission of others.
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M s @ Aew, T 3 FE W @ 98 B mika

THE DEPUTY CHAIRMAN: | know. He was a party to the
discussion when we decided it, S0, wa can't.

SHRI NILOTPAL BASU: Madam, that holds good for everybody,
particularly, for the Treasury Benches. That was what | was pointing out.

st A e ¢ Aew, A A AP W wug R, A 3w @i F ol 9@
L2y ,

[uERlY : anft 99 B @ s diew & iR T R o e 8
SHRI NILOTPAL BASU: Madam, may | begin now?

Madam Deputy Chairperson, at the very outset, | would like 1o
condemn, in the most unequivocal terms, and with all the strength at my
command, the dastardly killings of innocent citizens of the country, which
has been narrated in the statement made by the hon. Home Minister. At
the same time, | feel proud that, today, in this hour of crisis, the nation
stands togethar. | don't want to embarrass them. What | find today is a
much meilowed Home Minister today. | was not a Member of this House
when Mr. Advani was occupying one of the benches on this side. But |
have seen the reaction of some of my colieagues, who are now sitting on
the other’side, when they were sitting on this side in 1994, 1995 and 1996.
| don't want to quote Shri Vajpayee, as Janeshwar Misraji was doing some
time back. That will be t00 embarrassing. But what do you expect of the
Cpposition? | have not seen, in my brief tenure in Pariament, the entire
Oppos.tion so united and standing behind the Government at every point, at
every juncture, on its political initiatives regarding Jammu and Kashmir and
its dealing with the border problem, except its Pokhran misadventure, What
have we seen for the last three years in our Jammu and Kashmir policy?
There has been an unseemly battle on the issue as to who is to look after
the Jammu and Kashmir affairs.

| mean whether the Home Minister would control it or the PMO
would control it. Since we have a very strong person as the Home Minister,
the dispute was settled in favour of the Home Minister. And then we have
seen the situation developing not for the better but for the worse., We have
been hearing over the last three years, day in and day out, about the
performance of the much-maligned United Front Government. What w~=
the racord of the Government at that point of time? The political r
had starte.) earlier and it could culminate in holding the State
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elections. A popular Government was installed. Now the Home Minister
talks about overcoming the communal divide. | don't want to quote that
statement. As per the siatement, Shri Chaman Lal Gupta accompanied Shir
1.O. Swami. What did he say? Who had demanded the resignation of the
Chief Minister of Jammu and Kashmir? How do you elevate the morale of
the security forces and the Armed Forces in Jammu and Kashmir? | would
like to know this from Shri Narendra Mohan. This is an august House
where we don‘t need ...(Interruptions)...

SHRI NARENDRA MOHAN: Madam, this Government never
demanded any resignation. ...fInterruptions)...

SHAI NIiLOTPAL BASU: It is on record. Since there is paucity of
time, 1 don't want to quote him, What did he say? s it for promoting
communal harmony and communal amity in the State of Jammu and
Kashmir? The Home Minister has the responsibility of clarifying this. Day in
and day out, we have been hearing such expressions that we will crush the
militants with an iron hand. Madam, as | stated in my brief intervention
when | raised this issua yesterday morning, we see a feet of clay. What is
the statement all about? The statement is about the number of meetings
that had been organised by the Home Ministry and by the Government of
India. Ultimately, the taste of pudding is in the eating. What is happsening
on the ground? Security experts after Security experts have gone on
writing about the kind of change in the security environment in Jammu and
Kashmir over the last few years, particularly before the Agra Summit. Several
peopie have gone on record saying that there will be a certain aftermath
before and after the Summit to derail the process of engagement. No less
a person than the Home Minister himself had made it public immediately in
the aftermath of the Agra Summit that now the trouble would start and this
is how they would react. What were the preparations? Everybody knows
that. The report of the Standing Committee on Home affairs -- it is a
property of the House -- made it very clear that subsequent to the Kargil
frustration, the security set up that we had in Kashmir had to be stretched
and there were several loopholes in our. security set up in tackling the
increasing militant threat in Jammu and Kashmir, it has been commentad
upon even today in the Prass. 5o far as the Amarnath Yatra is concemed,
last year and this year we have seen some very unfortunate incidents.

For ensuring safe journey of the pilgrims, the security set up has
been under further strain. What is the change today? Narandra Mohaniji
was speaking with a lot of authenticity and he even charged the Opposition
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of not reading their moming dose of daily newspapers. You don‘t have to
read newspapers to know the terrain in Doda. All of us fl;(now that the area
of Doda is even larger than the whole of Kashmir Valiey. We know what
kind of hills are there. It is a perfect terrain for being used as a cover for
carrying out the kind of cowardly and dastardly attacks that they have
launched on innocent peopla. Bul there has to be a properly factored
response to this possibility. We did not say these words in the wake of
Pokhran that the geo-stralegic balance of power has changed after 12" of
May. We did not say that we had tc chase them in hot pursuit; we have to
pursue a pro-active policy. These were not our words. A good friend of
mine, who was, at that point of time, the Minister, even asked them just like
a wrestler, *Mention the time and venue where you want to fight with India,
we will see you". Who made these statements? Were we not aware what
kind of adversary we were facing? The Opposition did not say all those
things. We said nothing has changed, bDecause with Pokhran, we have
complicated the situation. (Time bell rings) We have complicated the
situation.  Today, you have created a first class situation for international
intervention on the Jammu and Kashmir issue. Some time back, Mr. Kapil
Sibal was showing from documents as to how before the Agra Summit,
things weare known 1o the Americans, before even the Prime Minister
informed the nation about when the talks ware going to take place in Agra
and also as to how it was related to the sanctions. We have made our
position vulnerable. But, even then, the QOpposition today is prepared to
stand behind the Government, But the Government should act. What is
this action? On 18" July, the hon. Home Minister says that we will face
increased threat from the Pakistani-sponsored militants and the
comprehensive meeting for undertaking review of the security arrangements
takes place on the 7" of August. What happened during these 23 days? s
this not an ad hoc reaction? Is this not a knee-jerk reaction? Is this
proactivity? (Time bell} Is this the manner in which the Government will take
care of the security concerns that have come to arise in Jammu and
Kashmir? | would like to know.

THE DEPUTY CHAIRMAN: Mr. Nilotpal Basu, your time is over,
You have taken double the tima, | know the issue is important, but, ..

SHRI NILOTPAL BASU: Madam, | will wind up in just two minutes.

THE DEPUTY CHAIRMAN: Okay. Please wind up because after
that ! want you 1o take the Chair.
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SHRI NILOTPAL BASL: Okay. | don't mind. | you are liberal
about my time, | will sit as long as you want me there.

THE DEPUTY CHAIRMAN: Two minutes.

SHRI NILOTPAL BASU: So, Madam, the situation has come to this
pass. Narendra Mohanji was talking about the vuinerability of Doda. We
knew it was vulnerable. What should we do? How do we plug that
locophole? How do we protect our people? We are hearing about the
Village Defence Committees. How are they run? To what extent, are they
organised? If there is failure, who is accountable? Is there a helicopter for
reaching the farflung places? | believe, some time back, our colleagues
from Tripura were saying that they had a lot of success by using helicopters
in tackling the terrorists in very adverse terrain. | do not know.,

Who is accountable for all this? The CCTV at the Jammu Station
was not working. The Jammu Station was considered to be a very high risk
installation. Where were our security forces when that attack took place?
How can they, time and again, come in and go back? Do you think just by
declaring them as disturbed areas, all these things will changae? | want 1o
know whether we are going to put in place our security arrangements. The
Government has 1o answer all these questions. The Home Minister has to
answer all these quastions. |, somsetimes, envy the Horma Minister very much
that as to how he is sleeping during nights when this kind of bloodietting
goes on. We are not going to repeat what he spoke of. But the point is,
somebody, someone, has to be accountable. Where didn't we suppor the
Government? Tell us. You had made out a case for non-initiation of combat
operalions against the militants; that actually reversed the security situation
in Kashmir, Who said it7? It was your initiative. Our understanding is, when
you took that political decision, it was implicit that you had taken care of
the .security arrangement. How would we know that you had not taken
enough care of the security and had gone for that political initiative? Then,
subsequently, at every point of time, when you extended the ceasefire, we
supported you. Having faith in you, having confidence in you, that you must
have taken care of the securty arrangement. (Tima-befl)

So, | think, Madam, it is very unfortunate that our friends from the
Treasury Benches are now asking the question as to why the Opposition
should raise these unpalatable issues. Some need for accountability s thera.
And, of this, the specific question is, what type of security arrangement had
been madse., Cut out the classified part; we don't need that. But sor. =
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explanation has to be there, as to how all this has happened twice, within a
week, in the same area. So, Madam, ...

THE DEPUTY CHAIRMAN: Shri C. Ramachandraiah.
SHRI NILOTPAL BASU: Madam, | conclude.

THE DEPUTY CHAIRMAN: Thank you very much. And, please
come and take the Chair. Don't be as indulgent as | have been, Be strict,

[THE VICE-CHAIRMAN (SHR! NILOTPAL BASU) in the Chair)

SHRI C. RAMACHANDRAIAH (ANDHRA PRADESH): Thank you, Sir.
| think you will be more indulgent to me when you are in the Chair,

THE WICE-CHAIRMAN (SHRI NILOTPAL BAGSU):: Now | am a
changed man. Moved from there; | am In the Chair. | am completely a
different person now. ,..finterruptions}...

SHRI C. RAMACHANDRAIAH: You see, this is what these people
are doing; that is what they bave done it. | don't think the CPM people will
do it.

Sir, the Telugu Desam Party, as a responsible political party, has -
always been supporting the Government of India, whichever party is at the
helm of affairs, in matters of national inlerest. Therefore, the Government
can count upon our support for any iniative that is being taken for
combating terrorism in Jammu and Kashmir; not only in Jammu and
Kashmir, but also in any part of the country. Sir, | appeal to all the political
parties that cutting across party lines, they should stand as one to support
the Government in this regard. Sir, there are certain aspects which have o
be brought to the notice of the Government.

Sir, it is extremely sad that terrorists have been able to carry out
their nefarious activities through these savage and atrocious incidents in
Jammu, Doda and in umptesn areas.

innocent people like Amarnath Yatris, people traveling and waiting
at the railway stations, are the soft targets they have chosan. The whole
nation is shocked. Unfortunately, an opinion is being formed: Are we
capable of protecting ourselves? An impression is gaining strength in the
comity of nations that india is becoming a very soft State and creates
suspicion among other nations. | am voicing the concerns, as a public
representative, what | am hearing outside. What are the efforts that are
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being taken by the Government 10 erase the impression that India is no
longer a soft State and it can protect its own States?

Sir, | want to bring to the notice of the Government what is
reported in every newspaper: 'Should this Agra Summit fail, there would be
an escalation of terrorism.’ That has been proved comect. What is
perplexing is, the Government, in its paper, is saying that the present
escalation in terrorism is, in fact, a high visible reaction to the success that
the Government has achieved in combating terrorism, | fait to understand
how the Govemment can arrogate to itself this as a success of the
Government. Just because more number of terrorists are killed, can it be a
vardstick to assess the success of the Government? Sir, if you have
adopted such an yardstick, | am extremely sorry to say that it is not good
to a nation.

Sir, the expectations of the people were very high when the BJP
came to power. 'Most educated peopile and parties back this alliance and
they can deliver tha goods; this is unlike other parties; it is a party which
has more commitment towards gkhanda Bharat, unification of this country; a
parly which has more projected credentials of patriotism.' They were also
very confident that with a strong conviction, these peopie could deliver the
goods. But, Sir, the hope of the people seems t0 have been belied. The
‘level of public confidence in the Government is going down.

Sir, the Government has mentioned, in its paper, that some
confidence building measures are being taken. | fully support it. Confidence
has to be created, and that is the need of the hour. We have to deal with
terrorism with an iron hand, as you have been proclaiming sometimes.

Sir, | want to bring one thing to the notice of the Governmemnt;
some eternal confusion is there, which needs to be addressed. On the one
hand, the National Conference, a partner of the NDA, has passed a
unanimous Resolution in the Jammu and Kashmir Assembly that Jammu &
Kashmir needed more autonomy; it needed the pre-1953 status. On the
other hand, the BJP party is more inclined to scrapping Article 370 from the
Constitution. It is more inclined to a unified civil code also. Sir, this is the
confusion which is persisting in the minds of the people.

The official spokespersons of the party and important office- bearers
of the party have gone to the press, and they have appeared on TV, saying
that if they get an absolute majority, they would have their own agenda, on
Article 370 as well as on the uniform civilt code. This confusion has to be
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cleared. Sir, the NDA wil have a code of conduct on how the constituents of
NDA would behave and speak. When such ideological contradictions persist, |
don't know how the leaders of the NDA would solve this problem.

Sir, | want to emphasise one more aspect. As long as this sort of
confusion, dichotomy remains, no so-called confidence measures will yield
results. They will never pay any dividends and they will never inculcate
confidence among the people. (Time-bell) | am not narrating anything. | am
straightaway coming to the points. ...¢ntarruptions)...

THE WVICE-CHAIRMAN (SHRI NILOTPAL BASU): You are very
eloquent., ..{nlerruptions)... The problem is that, ...{nterruptions)...

SHRI C. RAMACHANDRAIAH: 1| can request the Chair.
[Interruptions).. Sir, | do not need any recornmendation. ...(Interruptions)..

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU) : That could actually
have adverse effects, ... {nterruptions)...

SHRI C. RAMACHANDRAIAH: Sir, in his statement the hon. Home
Minister has described Pakistan as an inimical neighbouring country which
has had no qualms in rationalising the brutal Killing of innocent men, women
and children as "a fresdom struggle®. This is the sentence which | quote
from the statement of the hon. Minister. Sir, right before this, we have
discussed the Agra Summit and everybody said that we should continue the
peace talks. Sir, are we lgading a hypocritic life? Could anybody in this
House openly say that this Summit was going to be fruitful? When the
Government itself has got its opinion, can we achieve the results? | think
the Government should come out with a more imaginative approach and a
policy not only with regard to Jammu and Kashmir but for the North-East
and other parts of the country also where this sponsored terrorism is thare
50 that the country's energy is not spared for solving all these problems.
Lastly, | appeal to the Government that whatever measures vou take, every
Party -- not only the Telugu Desam but other Parties also, as you pointed
out, Sir, though they may criticise you -- will support you. We are with you
on this issue. You try to evolve a pragmatic approach so that it can deliver
the goods. You should not create an imprassion that you are also trying
and we are also supporting, This is only for public consumption and not for
practical results. You should have a pragmatic approach to get results so
that our people and our borders are protected. Thank you.

sit giw v (vem udw) : g SuwwEms AEed, Al TE S o
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"If in relation to the State of Jammu and Kashmir, the Governor of that
State or the Central Government is of the opinion that this whole or any part
of the State is in such a disturbed and dangercus condition, that the use of
Armed Forces in aid of civil power is necessary.”
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SHRI S, VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Vice-Chairman,
Sir, through the statement that has been made by the hon. Home Minister,
the Government seeks the support and cooperation of all the Members of
this august House. We hope, Sir, even those of our colleagues, who have
criticised the Government on this issue, will stand by the Governmenl as
one when the guestion of unity and integrity comes. This message should
go across the country to reach the people for whom it cught to be. Sir,
from the statement we find that the Doda-Kishiwar area was attacked on
21™ - 22™ July, 2001, i.e., immediately one week after the Agra Summit was
held. Subsequently, on 23™ July, the Minister of State for Home Affairs
went to Jammu area, and reviewed the security arrangement. Bul, after
this, on 4" August, again the same Doda-Kishiwar area was subjected to
attack by the militants. Sir, if you lock at the dates of the first attack and
the second attack, it would clearly show that these attacks were made only
within a period of 12-13 days after the Minister reviewed the situation. Sir, it
makes us feel that security arrangements as well as the intelligence
agencies have to be further strengthened. The Sheshnag Amarnath Yatri
Camp was attacked on 21" July. If we remember, fast year also, the
Amarnath Yatri Camp was attacked by the militants. On the 22™, the Doda-
Kishtwar area was attacked. And again it was attacked within a gap of 10
days or 15 days. Sir, this time also the militants adopted the same type of
strategy, which they had adopted during the last year. It was repeated
again this year. Therefore, we feel, Sir that our intelligence agencies have to
go through all these things, When we, the politicians, are able 1o see that
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the intelligence of the country must be strengthened, | am sure, the
Intalligence agencies will go through these issues. They must address these
issues.  Sir, the militants select some remote villages, the scattered
population, the soft target for attack. They are selecting and gunning down
the innocents. The militants are actually trying to hide themselves in piaces
of worshis. For these militant activities, they are utilising the misguided
youths, angd they are attacking those people who visit the places of worship.

This clearly shows that the réligious fundamentalists are completely
demoralised. Similarly, if we look at it from another angle, we find that 450
militants weare gunned down. But, merely killing the terrorists is not going to
sclve the problem. What we have to see is that these misguided people
are won over and brought back into the mainstream. That point is not
there in the Statement,

The next point is, | quote from the Staterment of the hon. Minister.
He says:

"Measures for upgrading security arrangements at Jarmmu railway
station, inctuding its fencing and better illumination, as well as
coordinated security efforts for the station were agreed upon.”

What 1 want to say is that, not only the Jammu Railway Station,
but also the places where people gather in large numbers are to be kept in
mind because they are soft targets for the militants, Therefore, for
upgrading the security arrangements, along with the Jammu Railway Station
other places where people gather in large numbers, have fo be taken into
account, In spite of deing all this, | feel, some areas will still be left out.

Of course, the security forces have to be strengthened, but the
officers who are going to be involved in the operations must be provided
wilh security even after they retire. In this connection, | would like to give
an example. One Mr, D.R. Kartikeyan has randered a unique service to the
nation. He is the former Director of the CBl. He was the chief of the
Special Investligation Team to nab the cuiprits who assassinated the late
Shri Rajiv Gandhi, a great son of India. But for him, it would have been very
difficult to nab these culprits. Sir, the Director-General of the National
Human Rights Commission was accorded Z- Plus category security. What
is the position of Mr. Kartikeyan now? Kindly don't take it in another sense,
The man took all the risks to nab the culprits. After being provided with Z-
category, the man is now seeking permission to be allowed to continue in
the Government accommodation in New Delhi. He has been given a notice
to pay a penal rent of more than RHs,20,000/-. Sir, how will the officers and
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4,00 P.M.,

man come forward to take up such work, it they have to face a situation
like this? How will they come forward to sacrifica for the nation? | think,
this particular piece of information would have reached the Home Minister,
Therefore, | decided to bring this matter before him.

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): | think, he is more
busy with Jammu and Kashmir, not with Tamil Nadu.

SHRI S. VIDUTHALAI VIRUMBI: Sir, | am not talking about Tamil
Nadu, What | want to say is that the officers and men who have served the
country with all dedication and have risked their lives, have to be protected
even after they have retired. What | am saying is that Mr. D.R. Kartikeyan
should be protected by the Government of india, as you are protecting Mr.
K.P.S. Gill in the capital. That would help the people to come forward and
give dedicated service and be ready to sacrifice for the nation. Therefore,
what | feel is that the security and intelligence set up is not effective. It has
to be further strengthened in order t0 see that Kashmir remains an integral
part of India.

Sir, | conclude with one assurance that whenever there is a
question of unity and integrity of the country, we will stand as one man and
fight for the nation. With these words, | conclude.

SHRI B.P. SINGHAL : Mr. Vice-Chairman, Sir, | thank you for
giving me an opportunity 10 speak on this subject. Mr. Arjun Singh is not
here now; he rose to speak on the subject. | was wondering how persons
sitting on the other side could forget the bungling that had been done right
from the start by stopping the troops when they were reaching the Pakistan
border within 24 hours. The troops were stopped. After that, the case was
taken to the United Nations. Again they had bungled. Then, they threw
Pakistan into the lap of the United States by the kind of foreign policy that
was adopted at that time.

Then, came the era of wars, In 1965 war, gains were mada. We
had taken over land and it was given away. They are often talking about the
Summit then and the Summit now. Sir, the question is, ‘that' Summit took
place when India was at a distinct advantage. These Summits are taking
place when we are at the receiving end from the terrorists. There is a world
of difference between the two kinds of Summits and, yet, no advantage was
taken at that time. Comments have been made on the kind of policy that is
being adopted by this Government. Sir, it was during these last two or
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three years, for the first time in ten years, that tourist traffic had picked up
in a very encouraging way. That is one.

Secondly, the local population, the local Kashmiris have been
weangd away, and they were no more interested in taking on terrorists' roie.
When that happeaned, they had to recruit persons, mercenaries from outside.
Apart from the monsey they could get, they injected the venom of jehad into
their blood. The result is that they have become suicide squads. The gains
that have been made in the last three years could be seen, when an
exhibition of recovered arms from the terrorists was put up, we were told
that three divisions of the Army could be totally furnished with these
recovered arms. That is the kind of handiwork that has been done in the
last three years. They are not the results of the laissez-faire policy. They are
the results of a pro-active policy. It is these results that have brought the
entire terrorist movemenlt as an issue between the security forces and
outside mercenaries, The steps that we have taken were experimentad, from
time to time, because all avenues have to be explored. This is a very
delicate matter. When did the biggest trouble start? How did the people of
Kashmir get alienated? it was when the then Congress government started
rigging the elections., That is what had alienated the entire Kashmir Valley.
Since then, that distrust which has come into their hearts has not yet gone
out. It is this that we have to meet. To a large extent, this Government has
succeeded in putting trust in their hearts, As a result of which the tocal
population is now no more interested in terrorism. Yes, they are also not
interested in terrorism because of the disgust of the killings that have taken
place, and the rapes that have taken place. That is one part.

The other part is, they know that this Government does, what it says
and what it says is what it means. To that extent, this Govermment has been able
to win over the confidence of the local people. It is easy to say, sitting here, that
450 people have been killed in the last two months and it is no index of success.
When three people could do that havoc at the Jammu railway station, just imagine
150 bands of three people, what they could have done if they had not been
prevented. The tragedy about all these preventive actions is that, all that is
prevented is never known to the world. But what spills out, that gets known.

| remember a question being asked in one of those television
shows when | was there. The young peocple asked, "What is the intelligence
doing? Is it sleeping? What it is being paid for?*

Then, | had to tell them that the successes of intelligence are those
which never see the light of day; it is only the failures by which the
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intelligence is being seen as inefficient; because against a hundred
successes, even one failure stands out. The killing of 450 people is not just
statistics--hon, Members on the other side seem to say that the Home
Minister has given a statistical account of things-- their lives ara blood flown
in tha land of Kashmir. We, today, need a determined effort and not try to
politicalise every issue; at least, not this issue. This issue is one on which
all eyes are on us and what each one of us says. It is here that we have to
give a complete account of being absolutely one, as a body. Thank you.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) : Shri J
Chitharanjan. We have to finish it quickly.

SHRI J. CHITHARANJAN (Kerala): Mr, Vice-Chairman, Sir, for the
last several years, we have been facing the terrorist attacks in the State of
Jammu and Kashmir, Of course, its fall-out has besn felt in other areas
also. Though the Minister was repeataedly assuring the House that effaective
steps would be taken to deal with the terrorists; they would be dealt with
staernly and peace would be brought to Jammu angd Kashmir, the kKillings are
continuing, He had made such statements earlier also, and today also, he
has made such a statement. | am not questioning his sincerity, He may be
thinking that it can be dealt with In a stern manner. But, unfcriunately, this
kind of dastardly attacks are taking place. After the Agra Summit, when a
mesting of the leaders of all political parties was called by the Prime
Minister, they expressed their fear that there was a possibility of the
terrorists intensifying their attacks.
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Then it was assured, "We are fully prepared to face such things
and there should be no fear about it". What | have to say is there are
some loopholes or lapses in the security arrangements. Last year, the
Amarnath pilgrims were attacked dastardly. This matter was discussed in
the House at that time also. Almost everybody expressed the view that
there were lapses in the security arrangements. This year also the
Amamath pilgrims have been attacked dastardly. If it happens in a rural area
where small hamlets are there, we can understand that. Of course, we do
not have enough forces to deploy at all the places. But in the case of
Amarnath Yatra, it was well known to ail including the Government that
there was fear of an attack on the pilgrims. After making all the
arrangements, the Government gave an assurance that the pilgrims could go
thera. They are not going through areas where there is a large population.
Why did the security forces fail to prevent such a dastardly attack on the
Amarnath pilgrims? The same thing happened at the Jammu Railway
Station where lakhs of people come and go. The Government should have
made sufficient arrangements there. All this shows that there 'are some
lapses in the security arrangements. { don't think all these probiems could
be solved by the decision taken in yesterday's Conference. Therefore, the
hon, Home Minister should keep in touch with all the Heads of the security
forces and review the situation quite often. Sir, this is not a matter which
can be dealt with only by the Paramilitary Forces or by the police. This is
not marely a law and order problem. The attitude of the people of Jammu
and Kashmir is very important. If the people of Jammu and Kashmir feel
that they are having some grievances and they are distressed about their
position, in that case they will get alienated and they will give positive and
sitent support to these terrorists. It is essential that we take necessary
measures to win over the confidence of tha people and give them full
support. In the past several things have been done. The main thing is the
speeches made by several people, including the Home Minister would
create fear ameng the people of Jammu and Kashmir. Jammu and Kashmir
became an integral part of India on the basis of the Instrument of Accession
signed between India and the King of Kashmir, There were certain
conditions. Article 370 was included in the Constitution on, that basis,

But, now, when statements made by several people who are in
power, are heard, it appears that they are not prepared to honour the
commitment that we have made in the past. That will be a very wrong
position; that will alienate the people from us. The third point that | have to
make is this. It was a State whers majority of the people, irrespective of
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their religion, fought against Pakistan and saved Jammu and Kashmir, and
they all decided to make Jammu and Kashmir an integral part of India.
That happened at a time when communal tensions were high. But, later on,
there has been this change in the attitude of the people, in the thinking of
the people. Therefore, we have to examing why it has happened and how
we can win over these pecple. That is also very important, while taking
security measures for facing these terrorists. That is all that | have to say.

THE VICE-CHAIRMAN (SHRi SANTOSH BAGRODIA) -: None of
those who have spoken and those who are going to speak, have visited the
site. We have one Member, fortunately, who has visited the site personally.
He has just returned frem the site. The House would iike him to share the
information that he could collect, So, | request Mr. Ghulam Nabi Azad to
let us know what happened there,
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Government policy on Jammu and Kashmir: Pro-actively tackling cross-
border tarrcrisn with the help of security forces, accelerating the economic
development, and, redressing the genuine grievances of the people. W&l %
n-ufder difendl, 2ofom 2 #fg T 2N 3 I TR A ¥ o ¢
diferh tw & e st R are TR v R W-ufEer difeRl ssaetfry
TN A B ¥ g N e W @ € @ B owww A el R ol
A e aweE g B W)-ufeen difRt R - oifesht &) W oo
gt ¥ @ ff 3o Aol oRer B ®} #1 ¥ Wi-ufdey difad mhie oife
e & foo & o fferdew & fau €7 o a1 iy fF o amgst o forg
sorg o1 f& Is the proactive policy to activise the mililants or to activise the
agencies and security forces? | fail to understand. The second strategy
was, accelerating the economic development, 3 &g ¥, 19 a8 ¥ v
oW 2w 5 e &) e & axi au fratfler & wig Fabiler ag el @
A DE AAGY ¥ed W HM Bl A¢ @M N g A ow-veiv § w5
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N FaeelZa w9 & warm o1 5 v @A ok o gve i, ax &9 46l #
e diferd o)

Now, there is an action plan for Jammu and Kashmir. This was
‘way back, almost 12 years months before, (1} A Special Group has been
constituted to into the issues of strategies and tactics of checking
infiltration, flushing out militants as well as 1o consider the upgrading of
Security Forces in terms of weapons, mobility and for that an amount was
mentioned. | do not know whether | should mention it here. But in the
meeting it was mentioned that this amount was earmarked for this purpose.
Now, the core elements and priorities identified by the Government are as
follows:

(1) Curbing infiltration (2) Countering miilitancy (3} protection of
minorities. s this the prolection of minorities which you are
watching for a period of over one year. (4) Tackling alienation of
border population. 1 do not know which 'tackling® you are talking
about. | have not come across any person or persons being
prevented from alienation. (5) Enhancing intelligence capabilities (6)
demolishing pro-secessionist base. | am speaking in the House. |
would, therefore, like 10 be told whether any base has ever been
domolished. It has been mentioned here that the demolishing
process has been phased. (7) Improvised technology, (B)jweapons
and equipment for Security Forces. t do not think equipment have
bean strengthened.
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SHRI P. G. NARAYANAN (Tamil Nadu): Mr. Vice-Chairman, Sir, the
situation in Jammu and Kashmir is serious. It has bacome still grave, after
the failure of the Agra Summit. The cross-border terrorism and infiltration of
Pakistani militants into our area is increasing day-by-day. The activities of
the terrorists have been intensified. After the Agra Summit, admittedly, the
Kilings in Jammu and Kashmir have gone up. Sir, innocent civilians,
including women angd children, are being killed by the militants. In the
month of July, twenty-cne civiians wera brutally killed by the militants, In
the month of August, thirteen civilians, belonging to the Hindu minority, were
kiled. During the festival day of Rakhi, seventeen people were abducted
‘from a village to a jungle and fifteen of them were killed. This tragic
incident really dampened the festive mood in and around that area. This
type of barbaric and cruel killings of civilians is highly condemnable by one
and all. The militants also attacked the Jammu Railway station and killed
ten civilians, including two women. This may be due to security lapse,

This clearly shows the Home Ministry's incapability in protecting the
people of Jammu and Kashmir, We vunderstand that Village Defence
Committees were formed in some villages to deal with this situation, But
they wara not provided with adequate facilities, Had those committees
been provided with better faciities, like arms, uniforms, wireless sets, and
other basic reguirements, they would have been able to combat the
militancy effectively, So, | request the Government to lock into this matter,
Mr. Vice-Chairman, Sir, | submit that the Central Government and the State
Govemment are responsible for the killings of civilians in Jammu and
Kashmir because the Government is often seen issuing staterments that the
Government is commitied to crush the militancy and terrorism. But merely
issuing statements would not serve the purpose. The Govermnment must
come forward to deal with the situation with real seriousness. The
Government must chalk out some strategy for combating this serious
situation firmly, in order to prevent this type of kilings permanently, After
the failure of the Agra Summit, Pakistan is threatening 1o step up militancy.
| urge upon the Government to take adequate steps 1o deal with this
situation. If the Home Ministry is unable to protect the psople of Jammu
Kashmir, then the Home Minister has no right to continue in office. So, |
demand that the Home Minister, Shri L. K. Advani, should step down, in the
interest of the nation. Thank you very much.

SHRI SHANKAR ROY CHOWDHURY {(West Bengal): Thank you,
Mr. Vice-Chairman, Sir. It is the duty of the Opposition to oppose the
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Government. We are the Opposition. But we are also here, | do bealisve,
as the Council of States, in which it is our duty, whether in the Opposition
or in the Treasury Benches, 10 put our minds together to assist the
Government to see how best we can meet the situation that is confronting
the country in Jammu and Kashmir or elsewhere. But, today, we will
restrict ourselves to Jammu anc Kashmir only. Late V. ). Lenin had made a
very basic statement, which we somshow don't seem to appreciate. He
said, "The aim of terrorism is to terrorise.” It is a very simple statement.

When we talk of innocent civilians, we must understand that in a
terrorist campaign, there are no civilians. Everyone is a target, whether he
is in uniform or not.  So, the Pakistani sponsored campaign of terrorism has
focussed its objective, rightly so, on the mosi cost-effective targets, that is,
the scattered civilian population in the rural areas of Jammu and Kashmir.
Now, it is, perhaps, by a happy combination of circumstances, that today's
discussion on the Home Minister's statement in the Rajya Sabha, regarding
the kilings in Jammu and Kashmir, happens to coincide with our earlier
discussion on the suo motu statement by the hon. Prime Minister on the
summit-level talks with Pakistan.

This is indesed very constructive because both these subjacts focus
on issuas concerning the same central theme. The Agra Summit focuses on
its external aspects; while the Home Minister's statement focuses on its
internal aspects. We must also appreciate that we are in a state of conflict
with Pakistan. We understand it, but, somehow, seem hesitant to
acknowiedge it in public. We should do that. We are in a state of conflict
with Pakistan, and this state of conllict shall continue; therefore, there is no
option befora us but to ensure that the problem of Jammu and Kashmir is
solved internally, because it will certainly not be solved, in the foreseeabie
future, through any dialogue with Pakistan, Thersfore, in the context of the
resolution of the Kashmir issue internally, we have to decide on our Kashmir
Policy, which | shall not go iMo, because, it really, is an external aspect of
the Kashmir problem. iInternally, we have to tackle the Kashmir problem
politically, administratively and from the security aspect. | will leave the
saecurity aspect out for the time being. Administratively, Mr. Vice-Chairman,
Sir, | would suggest to the Govarnment that the internal administration of
Jammu and Kashmir requires far more dynamism, far more thrust and far
morg dedicationr, than is the case at preésent, and they will have to develop,
to devise, a system of civil administration to see to it that the requirements
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of the people are met. Much has been said here by all partiss that wa have
to win the hearts and minds of the Kashmiri people. Indeed, Mr. Vice-
Chairman, Sir, we do, but we must also understand another basic fact that
in circumstances such as are prevailing in Jammu and Kashmir and
elsewhere, if you take the totlal population as 100%, of this 100%, 5% are
active militants; 5% are active government forces; the balance 90% of the
people shall follow whoever wins. Therefore, Mr. Vice-Chairman, Sir, if we
are to win the hearts and minds of the Kashmiri people, we have to win the
campaign in Kashmir, That is the basic premise which we must
understand. Politically, the Government has made some amazing blunders,
in the sense that we have failed to project and interact with the Kashmiri
people. We have restricted ourselves, atleast, in the high-profile media
aspect, to interacting with only a very small section of these people who are
in the All Party Hurriyat Conferance. We have inexplicably failed to interact,
with the same degree of intensity, with the Nationa! Conference which
represents a substantial portion of the public opinion in Kashmir. When the
National Conference, in the Kashmir State Assembly, passed a Resolution
demanding autonomy, the Government of india rejected it out of hand. In
my opinion, it was a mistake. Whereas, certainly, a relum to the pre-1853
status is not possible, and | support the Govarnment on that, atieast if we
had admitted this Resolution for discussion in this august House, we could
have come to some starting point for a resolution of the Kashmir issue. The
outright rejection of the demand of the Jammu and Kashmir State Assembly
for autonomy, in my view, was a mistake, and the Government of India may
like to reconsider its decision on the subject. We have totally failed to
interact, with sufficient intensity, with the people of Jammu; with the people
of Ladakh, We have, somehow, been focussing on the Valley only; and,
that too, only with certain sections in the Valley.

This is a mistake, and the Government of India would do well to
rectify it. Now, | come to the statement of the hon. Home Minister that the
Disturbed Areas Act has been extended to the district of Doda, and the new
additions to the list are : Udhampur, Jammu and Khatwa., As far as Doda
is concerned, Mr. Vice-Chairman, Sir, | would like to say that | was the
Corps Commander in Jammu in 1990 and 1991, and | took the decision, at
that time, to send the first Indian Army troops to Doda. From that time
onwards, we have been raising the issue of extending the Disturbed Areas
Act to Doda district. 1t was not agreed 1o then, on the grounds that it
would convey the imprassion toc the outside world that the insurgency in
Jammu and Kashmir had gained intensity to such an extent that the
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Government of India had been forced to extend the Disturbed Areas Act to
Doda itself, Qur demand for the extension of the Disturbed Areas Act, at
that time, was purely o safeguard our Forces because, in the process of
counter-insurgency, a certain number of human rights violations, which my
honoured colleague, Shri Janeshwar Mishra, had mentioned, will take place,
You cannot guarantee that they wili not take place. The action that the
Government must take is, not to encourage it and to take very severe and
harsh action to see that these acts are punished, which, | am sure, the
Government will be doing. The danger signal, Sir, lies in the inclusion of
Khatwa and Jammu, because we must understand that the entire strategic
communication of India through Jammu with Srinagar begins at Khatwa
district, extends through Jammu district, and then through Udhampur
district, on to Srinagar. And | think, it is a very wise and a pro-active step
that the Government have taken, and this should be maintained, particularly,
for the district of Khatwa, Because, not only is the Jammu-Pathankot
Highway and rail-road threatened through Khatwa; Khatwa district also
includes the interior to the alternate communication route of the Madhopur-
Thar-Udhampur Road, which is the alternate cormmunication, and this must
be preserved.

There are a few issues on which the Government would do well 10
pay further attention, One is regarding the border fencing of the Jammu
region. There are a large number of problems. We are aware of it. There
are methods of overcoming it. | am sure, they ara looking into it. Sir, the
other issuse relates to raitway security. The hon, Minister of Railways, Nitish
Kumarji, is not present here. But | remember, during the debale on railway
security, in another context, there was a proposal that the Railway
Protection Force, like the Border Security Force, should be given legal and
police power along the railway. | wonder what progress has been made on
this, This would certainly add to security. The road security was a
perpetual problem because of the heavy flow of commercial traffic on the
Jammu-Srinagar Highway. Unless some method is devised, at least, a
sample checking, to ensure that the contents of the trucks are checked, the
flow of illegal weapons will continug. Lastly, Sir, it has become almost
wisdom that you cannot seal the border. | am afraid, we will have to do il.
There are ways and means of doing it. They are all very hard decisions,
which will involve deployment of a large number of troops. This has to be
done. Thank you, Sir.
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wriir § A 1 P1E FAwge 7@ ¥ anja i WD A w1 5 T @ gfRewor T
& gfewor =€ g @ e @ e @ T@d 8 s arh s @ v At 9
g g9 Pad oA T £ {6 oifdam auifs eR gl vgar & FEER W @
%, gehfem dg® vewa o 8, CE &9 Tl A €1 Seiaar i off 78 W
g TEl € dfFw gl e g 3, e e | s oS e 76 amg @ s
frar a1 & A0 £ o9 & aaR W wfswaHE a1, aE sAR 9iged @, R
T} @, FAR U @ O HAIAYH S 9g1 E, U Ad-md A g 2 iR A
A § areifdewdr Y 3 # sga iR 2 ek
. x @a

%
4
13
5 4
1%

?
%i
;
i_ﬂr
3
E
:
:
a
a

gEeT g9 o w1 o, 1952 N, S gl amgd a1 9, w9 ff I AMR W 9T W
f¥ g9 Of aEe WRA & wied & 3lY AWE WG @A 9gd § S9E ¥aod & fF
AR v qfFam @ UF SG | WA ol FEd § & O wew BT aifey

oo {EETA)... SEH FEI| 9 W G XD, g1 B 0B S TAET 915 €

e atdgeen @H AR . $ER qWEAE @ &1 iy 2| <gd s
CICE-§

o A e smeamd] © angel TE B, dfeT o A @ Bt & R

Adcd ¥ 5 998 wwer el 1 wietwaE e wHen oYy uifdaE & g9y oW
orfti & fiee 4f¥a dreard S 7 999 TEl @ N 9 e @Er & g B9 aw ohewR
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A ¥ {5 arR wifdsaE @ e 1 i a) sresn wran | e s | = g
w wen TE gan &1 A RueE M ¥ AR R v Rew #ive ® mh €| s
99 ¥ F 9T VT 99 B 9N, I8 JW@S ART B BHodl T4 & | BT Fee
IE ¢ & o3 R smem o 9 S @ S Wl 6 3ER wee wraer A gan
T e 3 & i W § 7% 7T wae Bl f vH g e T faed W ¥
@ gER A w7 e At A9 7 - Iy Aftw F i dfsa feaa 3 1956
# vp woic g fored SR w8 5 oes Avg & e Soar O @ A8 HeR
7w & 5 v A amom e ARa iR ufpvae & o FhsvwE @ R
FohereH ¥ 2 3w N | 3fF o & @ R e wew ¥ L (amam)... wifE
AR A A 29 @ oR o Wer G - 4 3 v A, s o)
Rvm ¥ Rega e f 3fFT HAor For g @ gufen fFm o & weg S8
FRE TACH @ 81 S | afe wge vags wd A T g R Sud e
gE - perpetual danger of war between the two major countries and two
soverign States - @WST 8) 14T X TE PE 0T TE | TOP FTAQ, T JA-HAT
Y 9r REdw & s 9= 2w & Hewor ¥ wwd, ar Rl g ow o yean
ot shr a7 goo1 & wasra € 5 o gee o e B o aw A, IE we A
U6 AR uee & N v ww o 5 e &) A FH, R ¥ ) 3w oY wW
T3y R @) = & gE o wieH wEe & .(@EgF)... e $) weE &, a9
v 2w & fow @ ooy A § TR v@ g qroddh o 3 ow B s Al g
SER Y TOa IS W Fl, W[ B DEl F A9 F 9IS WHe B Ao &
wwur - this momings' speech on the television that you gave before the
Editors has vitiated the whole atmosphers. Iga a9t 319 3= & W ¥ | a9

} R g 7 HEmI
st dwe=e Tan (FER): ied A w0 B ().
ft @ o Ak TE, 4 9w w98 o €1 3w ww HfEm ) gee-

i ot T 941 & 5 16 o & 7% weon ¢ SR 7 W 8 A & Ao Hiféw
gardt| anfR e garn o aras i &) AfF e wEe gt s, IR A
%3, 9w fafrer aee 98 A, 99 T g g d. = I9-F aw ami woy
AN A& el & - R 3E 9 o - W A o8 5 o 'l ¥
Rt oy R - ufecae o 4 aw @ &, v & @ & ifor o cRifRRferd
B B wreer ¢, AT g w3 ¥ wad fram g, o of el @ o & &

%, O oval €1 AfFA § o 99 $w ver § 9% 7% ¥ B wrh o 99 9w w
MY, St } SeHt WY N YN IH 99 & gAEE g 5 o geard gf & o g
I A gd & 3 vyt W @ St AR W & fag, AW W
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R A D w-ow AR B Wy srtes cwdely, Wve g sifwd d-de &,
; qata T5-

4 R} F&1 £ % "Special intelligence-driven security force operations based on
surprise and speed would also be considered as per requirements of the
ground situation.*

fsr #3 3 e 2.

"It was alsc decided thal measures as per law against the
overground supporters of the terrorists would be stepped up.”

wifh a5 Faarx @ IdSTUSS ey & af) Haa awcdw Ad gEm ¥ ¥ Afee
At ARASS ® aed SR w1 ' e B, e & wdd s € R
g R # T Fd € 9 o far sl @ iR I e FE @ e uw
WA W-Feit wWer ® & 97 fl g2 81 g fvly wE w fer mn
R ggE B s A7 o= w® e &)

@y yad A4 9 wEm F R o fewld o Oite & 3
Hrg I oA A &, g€ g9 Ae § WA, TE O A g T e afe £ alw
TE o Waw g€ @ 39 @ & @ R wven 9w wWifs g dei ot A g
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e famm o f5 W B RIS #A 2 A o-weeik A, o fFdf e A
fom frm o, R T TR aans 3 Rew @ L (@)L d sa o § @
i om T ... (GredTE)...

o o o TR, A )KiEn F#ad &, A FueRa #HA ¢, I A
aa g & m A odf R &, Fuw s wm o v w1 Mifide @} @ 9EE
frp R fdm o1 g & @ fdm o, w=gen A€ 4D ow o a2,
Facefeq eadt v e A 4 S Ichitvyw e £, o ot 213 & S o
8 fFm S Fum e 2w d

) A pwr yrEAel | FE 9F § wEEa 8 ®fEn @A A A e 33
TS A % 4 HIE T ETSH|

Igayread (N e ) ® oo Ao A s B T &7

s} ave grwor At - i

Suavreas (sh watw arrgfea): &Y 2, @@ s @ god £ L (aaam)...
it T wn sl | FERRE A w1 T g @)

IJuareay (o WA arfEm): twn #, Fucefew & &1 A g 8,
AP A AET A FE W THS WH 4 IR MU Y o £ @ ) @A A
...(ZEEA)..,

ft @ g arsalt - FERRT FAA w1 & A8 @ w g, A @ Had
...(Taam). .

Jqwumeqe (st walw arrgfem): off Qe @ & &l am &

A T pw Al | ®ifS Red Ra te &1 fow 5 a1 o @i
¥R e arm -

The 75" Report on Cross-Border Terrorism and Insurgency in Jammu and
Kashmir by the Department-Relaled Parliamentary Standing Committee on
Home Affairs

SEd a0 FET & ¥ -

*The Committee has been given to understand by the State Government
authorities that afier the lapse of tha Terrorists and Disruptive Activities,
TADA, faw enforcement agencies are finding it extremely difficult to cope
with the challenges thrown by the terrorists. The absence of an anti-
lerrorism law is proving to be a major handicap for the police. In spile of
committing heinous crimas, terrorists go scot-free, as the existing laws fall
short of leading to their conviction. Keeping this in view, the Committee is of
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the view that in order to enable the police to curb the activities of terronsts,
a suitable law needs to be enacted with adequate inbuiit safeguards to
prevent misuse as it had happened in the case of TADA.

SHRI NILOTPAL BASU: Mr. Vice-Chairman, Sir, the reference to
the Standing Committee on Home Affairs was in the context of certain
loopholes which came about in the background of Kargil. But, this
reference was never made by any of the speakers.

SHRI L. K. ADVANI: | have read it in this ...dnterruptions)... This is
an official document ...{interruptions)...

SHRt NILOTPAL BASU: You can refer to it on your own. We have
no problem. But, none of the speakers, who spoke on this subject, has
referred to this particular thing..{Interruptions)...

SHRI L. K. ADVANL: No, no. You did not speak...{nterruptions)., |
am simply saying.. {nterruptionsy...

sfl o ot d ;76 @ o Rorw A g A frw & A oI 2 @
£7  goavegy o, ol 7 o WYY ube & B, 99 &1 I ar g 2 Fdf @
idl

st et P gl - F o 7% 9@ w® g B g B foe & gEmen
1 & namely terrorism on the ground, militancy on the ground, I8 &1
q@Ecn Aol d A8 M) 9" W gERa @ 0rdS U € SuRWEEs S, PR
®1E Fidde W T oA goaa ® 7% &, d 38 7 R Ra & fow e &)
& va. ek, 3 WEn U R ggT arar &® & o o ' & 9fS e
Rms @ &1 a1, 4B & o 5 1o T ok o A Bl &3d A Rz fam
¢ # g9 1FM R WVeR 99 W FA a1 M weA @ wwdw fye waife g
¥ ghfdeg veaem, afreifer vaem arie ffodl off ao o w611 ot oY & |9
@ & 5 g9 afre w9 A & 5 Bfadd & qeee 393 & fae o -
FHER F wify WwifE 7 & g Y ) R FE9 I, 39 4 I3 R 98 F
HeAM U eIl o gHme @ aw & 5 even though, formally, this is
not a war. Earlier, there were three wars. This is a war of a different
nature. And this war is more difficult than an open war. 3w 39 ar ¥ &9
RN TR A IIRROI oo N e Aaaiiggl s &
T IN A ST B R E WHS W A ¥ T ...(mqaM).. ¥ gamal § &
¥R HH| are doing a very good work there and | am very happy with
them.

Mt e w8 arne - STwTmes A, @ R a9 @ dER 9@ e
L), FR fifded o = g & 1 TR mdtaw ww oy
..{=aEE)...

316



(9 August, 2001] RAJYA SABHA

SHRI NILOTPAL BASU: You are not replying to the specific
questions.

oft w oot . SoEe wRITT, Faw v 9w UE AR Sh A Hier # 2
...(vTAEA)...

SHRI NILOTPAL BASU: You have dealt with peripheral questions
..fInterruptions)... What is this?...fnterruptions)..You have not replied any
queries that have been raised by the Mambers.. (Interruptions)...

. R ded . gE AR T oW g swawwTs &, '™ @ 9E
ST oxd K ... ().

SHRI GHULAM NABI AZAD: Sir, this is totally an unsatisfactory
reply...(nterruplions).. We are not at all satisfied with the reply of the
Minister_..{nterruptions)...

At N T . Fad 0@ @ A E AR D A SR @ & B o1a9
A A g W .. (WAAF)... FTA 0P 99 IEH PR B ¢, 39 & FA I I
" Iox el &, gl ¥ we A T e Fed & L (ame)...

(qearaT FO AT HEw WEE ¥ SIHT UA IY)

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):: Hon.
Members, hon. Members, please .../intarruptions)...

M Erw #ted (FRan) W, AT @ A L
Syadead (M WAy aerifEan): sno & A aEd £7

SHR! SWARAJ KAUSHAL: Sir, | want to ask just one question
.. (interruplions)...

Iy (s "ot armRIfem): ama B Y d e g £7
ﬁ,mm:m.mﬁaﬂ#ﬂﬁaﬁt...

THE VICE-CHAIRMAN (SHR! SANTOSH BAGRODIA) : On which
subject? ...{Interruptions)...

SHRI SWARAJ KAUSHAL: It is on this subject ...{interruptions)...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Now, that
subject is over ...finterruptions)...

SHRI SWARAJ KAUSHAL: But, | can make a point
...{Intérruptions)... Izl St A e A T AN
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Jqawreay (=) @y wfem): a7 s = 8 ™ &1 ansah Sh
o1 Y& & | 3 T R WeAGT WY _dl |

MEMAEIE  THF AR F T R (E E WER?

Iuaweny (s oy ametEan): o' wehdae @ aEv & wa &1 Hon.
Members, out of six hours allotted for discussion on the Agra Summit, four
hours have already been consumed and only two hours are left. There are
still twenty speakers on the list. Since we have to conclude the discussion
today, co-operation of the speakers is sclicited that they do not repeat the
points already raised and finish their speeches in five to six minutes. Now,
ket us take up the discussion on the staterment of the Prime Minister on the
Agra Summit.

DISCUSSION ON THE STATEMENT OF PRIME MINISTER RECENT
SUMMIT-LEVEL TALKS HELD BETWEEN INDIA AND PAKISTAN
IN AGRA- Contd.

IqTeaH (o) wary arsifa): vl a9 g7 - A &1 Ao sl
@ It - 981 £ s 9. AaEea - 9 &1 A Mgon SR - ad 81 R wfw
war - 9t &1 off ol AN - TE 1 st gmoil o, oug awarh - E £ 1 s wieh
TG |

2 Ml drETE (STR WY . IU9YRAE HABIed, BUNT <% =t @
104

[ Szwaraas (st v vt i) darfs we |

el wr A, b, degsn, il @ AR-Rarat § /it & & 3fF e - @
ARG g o wed 991 AFaitE < &1 gufew gfar % it deaiBe 2wt @
R A= ey e Ry 3fFT A v Awda A wewn F Roda g9 @ 8 e
ATPaE B YERT aPx g qib & agefy o 8, 1 asefy mAw e
R} eyt gemave # AN A aren #M A ggE 556 S A B (@),

it diiwy qaet (ofReh dma) W, 9N it ¥ Te-Iree 8 T 2
..(aE)... Wiy g, ofam sond, 5@ 98 ol .. (=m@Ee).. Sin the Treasury
Benches have also walked out ...{nterruptions)...| would like to know the
reason from the Leader of the House as to how the Treasury Benches have

walked out ...{nferruptionis)... This is a question of sense of responsibility
LInterruptions)...
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